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(b) Air India has no proposal, at pre-
sent, to abolish PLI.

Air India has however decided to dis-
continue PLB to Travel Agents effective Dec.
1, 1998 in the India region, provided all
major airlines support this decision and do
not pay PLB to agents.

Committee on the Functioning of Air
India

1724. SHRI BANGARU LAXMAN: Will
the Minister of CIVIL AVIATION be pleased
to state:

. (a) whether it is a fact that a Committee has
been set up for the improvement of the
functioning of Air India;

(b) if so, whether the Committee has
submitted its report; and

(c) if so, the details of the recommen-
dations made by the Committee?

THE MINISTER OF CIVIL AVIATION
(SHRI ANANTH KUMAR): (a) Government
has constituted a Committee of experts under
the chairmanship of Dr. Vijay Kelkar, at
present Finance Secretary, Government of
India to wundertake a comprehensive
examination of the reasons for the losses
incurred by the Air India and to suggest a
strategy for turning around the company.

(b) No, Sir.

(¢) Does not arise.
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Issuance of Pan Card Before 31st
October, 1998

1726. SHRI RAJNATH SINGH 'SURYA":
Will the Minister of FINANCE be pleased to
state:

(a) whether it is a fact that CBDT had
proposed to send PAN cards to 1.3 crore
assessees before October 31, 1998;

(b) if so, the reasons for mission the
deadline;

(c) the number of applications received for
PAN so far and whether any deadline has
been fixed again in this regard; and

(d) in what manner the Board proposes to
achieve this?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (BANKING,
REVENUE AND INSURANCE) (SHRI
KADAMBUR MR.
JANARTHANAN): (a) to (d) In Delhi,
Mumbai and Chennai, all applications
received by the Regional Computer Centres
were to be allotted Permanent Account
Number (PAN) under new series by 31-10-98
and all other applicants are to be allotted PAN
through On-line System by 31-3-1999. In the
rest of the country, 70% of the applicants are
to be allotted PAN under new series by 31-3-
1999.

As against 28,38,481 applications received
upto 31st October, 21,43,659 PAN under new
series have been allotted in Delhi, Mumbai
and Chennai upto 31-10-1998. In rest- of the
country 1,22,68,545 applications  for
allotment of PAN under new series have been
received upto 31-10-1998 and 6,73,207



